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High Court, Appellate Side,

Calcutta
         No. - 3710- R.G.                                                                                                                                                                                                                                      Dated : August 31, 2014.
                                                                                            

MERIT WISE RESULT OF THE NORMAL PROMOTION – 2014 FOR FILLING UP (14) VACANCIES IN THE CADRE OF DISTRICT JUDGE (ENTRY LEVEL)

The Selection Board has empanelled the first (14) officers of this merit-wise result for appointment to the post of District Judge (Entry Level) by way of Normal Promotion –  
2014. Further vacancy, if any, arises due to exercise of options by the officers also qualified for jump promotion by way of Limited Competitive Examination- 2014, out of the 
fourteen (14) officers so empanelled, may be filled up according to the merit position beyond (14) officers of this Select List. It is made clear that such panel will stand valid until the  
(14) vacancies declared for the year 2014, are all filled up or till the declaration of vacancy for the next year (i.e. till 31.3.2015) in the cadre of District Judge (Entry Level). Mere  
empanelment, however, shall not create any right whatsoever, in favour of the officers appearing in the result for getting promotion, if sufficient number of vacancy does not arise  
within the time fixed in the schedule for declaration of vacancy for the next year (i.e. 31.03.2015) as laid down by the Hon’ble Supreme Court of India in Malik Mazhar Sultan’s Case  
in Civil Appeal No. 1867 of 2006. 
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22. Shri Tarak Nath Bhagat 12 12 11 11.67 22.4 42 44 42 42.67 76.74
1

29. Shri Sanjeev Kumar Sharma 14 13 13 13.33 22.4 38 40 39 39 74.73
2

21. Shri Prabir Kumar Mishra 12 12 12 12 21 41 43 40 41.33 74.33
3

26. Shri Ashis Kumar Hazra 12 14 13 13 19.6 41 42 42 41.67 74.27
4

37. Smt. Madhuchanda Bose 11 10 10 10.33 22.4 40 41 41 40.67 73.40
5

25. Shri Somnath Chakraborty 12 12 12 12 21 40 43 38 40.33 73.33
6

35. Shri Debabrata Mukherjee 12 12 12 12 22.4 36 38 37 37 71.40 7



36. Smt. Madhumita Roy – I 12 12 12 12 19.6 39 40 40 39.67 71.27
8

28. Shri Mihir Kumar Mondal 12 11 10 11 22.4 38 38 36 37.33 70.73
9

38. Shri Samyajit Mukhopadhyay 10 10 10 10 21 37 36 38 37 68.00
10

40. Shri Manoj Kumar Rai 07 06 06 06.33 21 38 39 40 39 66.33
11

32. Smt. Sutapa Saha 06 05 05 05.33 22.4 38 40 37 38.33 66.06
12

30. Shri Manas Ranjan Sanyal 07 06 05 06 21 38 39 39 38.67 65.67
13

23. Smt. Kaberi Basu 12 12 12 12 22.4 31 30 32 31 65.40
14

33. Shri Paresh Chandra Karmakar 06 05 06 05.67 19.6 40 38 41 39.67 64.94
15

41. Smt. Rajashree Basu Adhikary 04 05 04 04.33 23.8 37 36 37 36.67 64.80
16

27. Smt. Seuli Biswas 10 10 10 10 21 32 36 31 33 64.00
17

39. Shri Nilanjan Dey 10 09 06 08.33 19.6 36 34 38 36 63.93
18

20. Shri Amit Chattopadhyay 07 08 08 07.67 15.4 40 41 38 39.67 62.74
19

42. Shri Prasanta Kumar Sil 07 06 05 06 19.6 36 37 37 36.67 62.27
20

11. Smt. Jayati Bhattacharyya (Das) 10 12 10 10.67 19.6 31 30 30 30.33 60.60
21

24. Shri Sankar Mani Tripathi 07 06 05 06 21 32 34 33 33 60.00
22

4. Shri Subhabrota Chowdhury 10 13 12 11.67 14 34 35 33 34 59.67
23

3. Shri Subodh Kumar Batabyal 09 06 07 07.33 18.2 34 33 35 34 59.53
24

15. Shri Rabindra Nath Malik 11 12 12 11.67 16.8 30 32 31 31 59.47
25

31. Shri Sanjib Dey 06 06 06 06 21 31 32 32 31.67 58.67
26

34. Smt. Sulagna Dostidar 06 06 06 06 14 38 41 36 38.33 58.33
27

6. Shri Pulak Kumar Kundu 10 10 10 10 15.4 33 32 33 32.67 58.07
28

1. Shri Shyamalendu Ghosal 08 10 10 09.33 18.2 30 30 31 30.33 57.86
29

12. Shri Somnath Mukherjee 10 12 12 11.33 16.8 29 28 28 28.33 56.46
30



10. Shri Gour Sundar Banerjee 10 08 08 08.67 14 31 32 32 31.67 54.34
31

19. Shri Pradip Barman 12 12 12 12 14 28 29 28 28.33 54.33
32

16. Shri Karna Prosad Barman 04 05 04 04.33 16.8 32 34 31 32.33 53.46
33

14. Shri Debashis Halder 06 05 05 05.33 18.2 29 28 30 29 52.53
34

18. Shri Asim Kumar Das 05 05 05 05 16.8 30 310 29 30.33 52.13
35

5. Shri Abani Kanta Laha 09 09 09 09 12.6 30 29 29 29.33 50.93
36

2. Shri Sandipan Bandyopadhyay Absent Absent Absent Nil 19.6 30 30 31 30.33 49.93
37

17. Shri Tapan Kumar Sinha –II 05 04 04 04.33 14 30 29 31 30 48.33
38

7. Mr. Gulam Nabi 08 07 06 07 12.6 26 25 25 25.33 44.93
39

13. Shri Dwijendranath Roy Barman Absent Absent Absent Nil 21 Judgement not submitted Nil 21.00
40

9. Shri Muktipada Mondal Absent Absent Absent Nil 18.2 Judgement not submitted Nil 18.20
41

8. Smt. Rita Mukherjee (Das) Absent Absent Absent Nil 15.4 Judgement not submitted Nil 15.40
42

                                                                                                                                                                                                                                                                By Order

                                                                                                                                                                                                 Sd/- 

                  (MIR DARA SHEKO)
               Registrar General –cum- Secretary
          Selection Board, High Court, Calcutta
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